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ATTENDANCE.CUM-ORDER SHEE'I' OI' T'III] IIEARING OF}PRINCIPAI, BENCH OF THENATIONAI, COMPANY LAW TRIBUNAI, ON 27.I0.2016

CORAM:

NAME OF THE COMPANY: Sh. Gulshan Saraf
VS.

M/s. Pawan Kumar Sushil kumar Agro pvt. Ltd. & Ors.

SECTION ol' THE coMpANIEs AC'r': 397/39g of the companies Act 1956 and 24rtz42 of the
Oompanies Act 2013.
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Order

BothSidesarepresent.Itisrepresentedthatinre|ationtotheimp|ementation
of an arbitration award wnicn nas a material bearing in so far as the CP' and it is

further represented by tn" putti"t tnut on 1710'2016 as well as 25'10'2016 the matter

waslistedbeforethe'on'Uf"HignCourtofDelhiandthesameispostedbeforethe
Hon'ble High Court of Delhi on 06'12'2016'

Hence this matter is adjourned to !4't2'20t6 to updatf this Tribunal about the

status. 
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- '(R. VAMDHARAIAN)
MEMBER(J)rc

27.10.2015
(P.K. Sud)
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